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CENTRAL ADMINISTRATIVE TRIBUNAL
| BANGALORE BENCH
ORIGINAL APPLICATION Nos.1162 & 1874 TO 1959/94
MONDAY, THIS THE 16TH DAY OF JANUARY, 1995
SHRI JUSTICE P.K., SHYAMSUNDAR .. VICE CHAIRMAN
SHRI T.V. RAMANAN .. MEMBER (A)
K. Srinath, aged 50 years,
Sr. Technical Supervisor,
0/o AE E-10 B, RT Nagar,
RLU Bangalore.
Lilly Th;niniyal T. aged 39 years,
Technical Supervisor,
0/0 AE E—1UB, RGT. Nagar ~RLV
Bangalors.
Helen Lobo, aged 33 years,
Technician, Malleswaram Exchange,
Bangalore.
H.G. ByreGowda, aged 31 years,
Technician, 0/c AE €-108
ReTeNagar RLU Bangalors.

A. Raman, aged 45 years,

. Technician, 0/o AE E-10B Mal

.65

Te

Mallsswaram Exchange,. Bangalore,
Shankar, aged 38 years,
Technician, 0/0 AE MAL E,108
Malleswaram Exch. Bangalors.

Shubangi, aged 39 years,

' Technician, 0/o AE £.108 _
' LAL Malleswaram Exchangs, Bangalore,

8.

S

R. Lalitha, aged 37 years,
Technician, 0/o AE E-10B MAL

‘Malleswaram Exchange, Bangalore.

P. Palani Velu, aged 34 years,
J.Te0.y 0/0 CeGeMTe Planning Section
Room No.412, 4th Floor, Bangalore-6.

, N. Chandra Shekhara, 8ged 37 years,
. Technician, 0/0 AE Tech 1=-10 II (SFCI)

CMX Bldgs., BeGeTsD. Bangalore-1.
€.S. Satyanarayéné, aged 39 years,

Technician, 0/o DE Building Manning
Amenity Block, Bangalore. e Applicants
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12, PraBQHNakumar, aged 39 years, , P

_ . Sr, Technical Supervisor, ) S 0
C - .. 0/o AE Tech. 010 II-(SF.C. I) cmX Bldgs

| BGTB. Bangalaren‘l .

13. G, Richard D'Souza, aged 54 years,
Technician, 0/o0 AE SSX Central 1/D
CMX Bldgs. Bangalore=-1.

N, Bhanu Prakash, aged 37 years,
Technician, 0/o AE Jay I/0 T.D.
Jayanagar Exch. Bangalore. - :

-
o
[

15 Jo Lakéhmiharayana, aged 41,years}
~ Technician, 0/o AE SSX Central I D
CMX Bldgs., Bangalore-1.

16. Lakshmana, aged 34 yeats, ' o
~ Technician, 0/o AE Rural RLU Yelahanka
Yelahanka Exchange, Bangalore-64.

17. G. Umajayanthi, aged 30 years;
Technician, 0/c AE Rural Yelahanka RLU , 4
Yslahanka ExchaNQe, Bangalore-64. . ’ 4

18¢ Toe Narasimha Murthy, agad 31 gears,
Technician, 0/o AE Central 0/D West
.Bangalore-9,

19, V.S, Vésanthi, aged 32 ysars,
~ Technician, 0/o AE Rural, Yelshanka RLU
Yelahanka Exchange, Bangalora-ed.

20, T, Kannan, aged 57 years, ‘
° Technician, 0/é AE. SSX Central I/0
CMX Bldgs Bangalo:e-1.

i21. K. Shyamsundar Rao, aged 50 years,

3 Sr. Technical Supervisor, .
O/D DE Central 0O/D CMX Bldgs.,
'BDTD Bangalore.

22 . manOharen S X ) aged 43 years ’ . | [
- Technician, 0/o AE Central 0/D South >
PABX Bangalore. ‘ ‘

\

23, M.S. Radha Krishna, aged 50 ysars,

‘ Sr. Technical Supervisor,
0/0 AE Internsl I Malleswaram Exch. _
Bangalore-ss. : :

24, K, Slddappa agad §2 years, : f
v Technician, 0/o Malleswaram J/D
- : : Nallegwaram Exch, Bangalore-5S., '

25, K. NanJundéléh; aged 32 years;

Technician, 0/o AE Internal I,
Malleswaram Exch. Bangalore. :

S 26+ ReVe Santhanam, aged 42 years,

a3l - Technical Supervisor, 0/o MAL 1/D
Internal I, Malleswaram Exch. : :
Bangalore. , eeo  Applicants
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) . 27, A.V. Subramanyam, aged 57 years,
: Technician, 0/o AE PBX North City,
Bangalore.

28, Vincent D Paul, aged 41 yaérS, - v -
Technician, 0/o AE Trunks Egh II, '
Telecom 8ldgs., Bangalore.

29, Hanumantharaya, aged 38 years,
Technician, 0/o AE E€-108,
ReTeNagar RLU, Bangalore.

‘30, Zarappa, aged 35 years,
Technicien, 0/o0 AR.E. E-108B,
Peenya Exch., Bangalore.

31. Venkateshaiah, aged 42 years,
ReTeNagar RLU Bangalore.

32, KeGe Thippeswamy, aged Major,
Technician 0/o AE DTTE, Bangalore.

33. Chenga Reddy, aged 53 years,
Sr, Technical Supervisor,
0/o AE Central 0/D West,
BeEToD, Bangalore-

34, Venkatesha, aged Major,
' Technical Supervisor, 0/o A.E.
Central 0/D0 South B.B.T.D., Bangalore,

35. N. Sadananda, agsd 37 years,
Technician, 0/o AE Trupks Technical II,
Telecom Bldgs., Bangalore-1,

36. B. Balakrishna, aged 37 years,
Technician, 0/o0 T.E. Installation,
B8.€.8+ Tels Bangalore,

37. BN, Shivalingaiah, aged Major,
0/o DE OCB 283, Installation Telecom
Bldg. 3rd Eloor.

38. M. Nanjundaswamy, aged Major,
Technician, INR.RLU ERchange,
under D.E. Gen II EIOB Bangalore.

39, KeSe Shanthala Devi, aged 36 years,

§<(/// ‘Technician, SDE BL, Bellary.

40. M, Pattanashetti, aged 37 years,
TBChniCian, D.,T.0. Bellary.

D.M. Viswanatha Shastry, aged 49 ysars,
Technical Sypervisor, S.0.0.P. Bellary.

Dilip Kumar Yeshvant Kambie, aged 35 years, _
Technician, Bsllary, ese Applicants

4« 7
A

£ : : " eeebee

S b ’
RSNV ) \'\,_gl-/g?.




-

-
w
.

o
.

(4]
.

46,
474

48,

51,

524

59,

60.

61.

62.

63.
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P, Mohammed Iqbal, aged 37 wears,

Technician} Bellary. -

V. Keshavaruddanna Reo, aged 39 years,
Technician, Bellary. '

J«G. Nageswara Rao, aged 34 yeére,
Technician, Kurugodu, SDOT Bellary.

N. Lokesha Reddy, aged 45 ysars,

Sr. Technical Supervisor, Bsllary.

B. Thippaiah, aged 37 years,
Technician, Bellary.

T U. Rajeswara Swamy, aged 34 ysears,
Technician, Bellary.

S. Venkataswamy, aged 37 years,
Tachnicisn, Bellary.

C.A.‘Tarikeri,vagad 34 years,
Technician, Bellary, SDOT Bellary.

C.B. Channabasavana Goud, aged 32 ysars,

Technician, Bellary.

M. Anser Beig, aged 32 years,
Technician, Sriaguppa AE Siruguppa.

B. Mallikarjuna, aged 41 years,
T.T.A. (Te€h), Bellary.

Chandrasekhar S. Biradar, aged 37 years,

Technician, Bellary.

G. Venkata Reddy, aged 39 years,
Technician, Bellary.

K, Nalleshi,'aged 37 years,

‘Technician, Bellary.

Ve.HJM. Sadasiva Murthy, aged 37 years,

Technician, T.T.A. Tele Exg. Korangallu,

SDDT Bellary.

8. Munser Ahmed, aged 39 years,
Technician, Bellary,

A, Chidanandappa, aged 37 ysars,
Technician, Bgllaryf

M. Mallikarjuna Reddy, aged 34 years,
Technician AE Co-axile, Bellary.

Nahaboob Basha. aged 38 yeara,

-Technician, Bellary.

K. Sivananda, aged 35 years,
Technician, Kampli ADOT Bellary.

T. Shekar Babu, aged 34 years, .
Technician, Kampli, SDOT Bellary.

l

0...

" Applicants
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66.

67.

68.

69,
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M. Shabuddin, eged 39 years,
Technician, Bellary.

H. Sivaprasad Goud, aged 36 years,

Technician, At-Installation Aq. Bellary.

Sri Shashikant R. Nayak, aged 31 years,
T.P. Technician, Hospet SDOT Hospet.,

B+M.S. Gurubasavaraj, aged 34 years,
T+P. Technician, Hospet, SDOT Hospst.

S. Ravindranath, aged 41 years,
T.T.S. SDOT, Hospet.

Gurubasavareje Angadi, aged 35 years,

) TeChhiC18n, SDOT, Hospet.

70

EZ

724

73,

74,

75

76.

77,

78,

B.K. Rama Murthy, aged 45 years, .
Telecom Tech. Assistent, SOOT HPT,

KeCe Gaddad, aged 31 yezrs,
Technician, SDOT, HPT,

E. Kubereppa, aged 34 years,
Technicien Donimalei, SOOT RPT,

D. Naganna, aged 41 yeers,
Technician, Cinemen Promotien SDOT, HPT,

M.C. Sumumaran Nair, aged 46 years,
Sr. Technical Supervisor, Telephone Exg.
Hospet ‘SDOT HPT,

A, Shaik Ahamed, aged 40 years,
Telecom Technicel Assistant, Hospst SDOT HPT,

B.H. Bheemasena Setty, aged 37 years,
Technician, Hospst, SDOT HPT,

K«.S. Mahaboob, aged 37 years,
Technician, Hospet SDOT HPT,

C.H. Bennalli, aged 37 years,
TBChniCian, S.0.0.T, HPT.

Rajalakshmi T.N., aged 36 years,
Tachnician, Sandur Telephone Exge. SOOT HPT,

'M.B. Basavaraj, aged 33 years,

Technician, Harspanahalli, S.D.0.T. HPT,

S. Anjsneyulu, aged 35 yearé,

Technician, Huvinahedagali, SDOT HBT,

H, Subhash Chandra, aged 39 years,
Technician, Huvinghadagali, SDOT, HPT, ves

[ .' ..6. .

Applicants
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83, Neelakanth Turkani, aged 34 years, . ' ‘D ¢
Technician, Kottur, SOOT HPT, : v ,

84, N. Lakshminarayana, aged 34 years,
Technician, B.P. Halli, SDOT, HPT,

85. MeR. Thippeswamy, aged 39 years,
| Teechnician, Hubli,

86. Totappa Y. Deva Shetty, aged 34 years,
Technician, Hubli,

87. P.M. Srinivas,
~ S/6 P.K, Madhava Rao,
RER, 0/0 A.E. Internal-I, .
Central Main Exchange, Bangalorev1, eees - Applicants

(Applicent Nos. 42 to 56, 58, 59, 61, 92 are
Uorking j,nO/ﬂ SCDQOIT., Balla!‘)’). A
|
J : (By Advocate Shri M.B. Nargund) |

Vs,

1, The Chief General Manager, .

Karnhataka Telecommunication Circle,

Ulsoor, Bengelore.

2. General Manager, Bangalore Telephones, Bangalore.

3. Telscon District Engineer, Bellary, Dist. éellary.

4o Union of India, represented by its Secratary,
Telecom Department, Sanchar Bhavan, New Delhi.

S. The Chairman, TelecOm_Commission,
- Banchar Bhavan, New Delhi.

6o Secretary to the Dept. of Personnel , Publiﬁ
| Grievances and Training, Govt. of India, |
~ (Dept. of Personnel & Trainlng), New Delhi. .. . -Respondents

(By Advocate Shri M. Vesudeva Rao,

Addl. Central Govt. Stg. Counsel for :
R-1 to 5)

ORDER

Shri Justice P.K. Shyamsundar, Vice Chairmant

We have heard both sides, The question for consideration
herein is whether all these épplicants herein 87 in numbers are

entitled to same beneflts as was gtanted by this’ Tr1buna1 in C.R.

No.156/1992, dlsposad of on 6.3.1993.

..:.7.-.
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2. It is urged by both sides that the position is similar
fo what was dealt with in the aforesaid O.A. and thersfore it
becomes apparent that we have to simply act in terms of what waS
done in the aforesaid 0.As Following thBYSaid 0.A., we quash

Annexure-AS and pass the follewing order.

3. ReSpondents are directed to count the perlod of training
undergone by the applicants as duty for the purpose of granting
increments notionally and to extend the actual benefit of increment
from 1.10.1990 onuvards. The financial benefits flowing therefrom
shall be extended and be made available to the applicants within

thres months from the date of receipt of a copy of this order.

4. We take tﬁis opportunity of directing the department to
make similar orders in all such cases which are to be regulated in
terms of this order. ‘It is unnecessary for everybody to come to
the Court for relief. In fact, it is observed by the Supreme Court
in the case of Inder Pal Yadav Vs, Union of India reported in 1985
scC (L&S) 526, that the rights of the parties are to be regulated
in accordance with the rights so settled. We do hops, this will

be the last set of litigation in which we are asked to adjudicate.

.
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( TV. RAMANAN ) (P .K.SHYAMSUNDAR) /
== ‘ MEMBER (A) . VICE CHAIRMAN
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GENTRAL ADMINISTRATIVE TRIBUINAL — wuif of g
BANGALOKE BENCH .° j; j

' Secwnd Floor,

Commercial Complex,
Indiranagar,
BANGALCRE - 560 038.

G/)4/?é i Dated: 2'MUNIQ%

ABPLICATION No.. OA 1162 & 1874 #o /45'9 /94
——
APPDICANT % V%y&k,@vv\/«:f\ MK/M&’“ & éé OYS

mfm St R4 Tl sl

g@ //M/m/fw

| W’
L e Y/ FAlow,
A 54 /%é0u» ‘4,fL-r%{%dk

Regogirigs ot
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cose
Lo e
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-Subgect - Porwardlng ef coples of the Orders passed by

Central Admlnlstratlve 1r1bunal Bangalore-38.
X X=X

A copy of the Order/Stay Order/Interlm Oeder,.

passed by thls Trlbunal in the above stated applicatio(s)

is” enclosed for 1nformat19n and further necessary action.
The Order was pronounced on 21~ é ’C%é AN




: : TENTRAL ADMIMNISTRATIVE TRIBUNAL
‘D BANGALORE BENCH. BANGALORE

CONTEMPT PETITION NO.4/1996 IN
O.A.NO.1162 &1874 TO 1959 OF 1994

{ FRIDAY THIS THE TWENTY FIRST DAY OF JUME. 1996

SHRI JUSTICE O.F. HIREMATH VICE CHAIRMAM
SHRI V. RAMAKRISHNAN MEMBER (#)

1. ¥Yijavakumar Deshpande
son of S.B. Deshpande.
aged 39 vears,
affice of DET.MWIP), '
Banaalore

2. N. Prakash.
son of T.R. MNarasimhamurthy.
aged 39 vears,
working in OET.MWIP)Y. Bangalore

. S. Nagaraiaiah.
son of Siddaqanqappa.,
aged 472 vears.
working in DET.MW(P), Banqalore

4. T.H. Thotappa.
son of Hanumantappa.
aged 37 vears,
working in DET.MW(P)Y,
Bangalore

(3

. Lakkappa

son of Doddaiah.

aqaed 33 veasrs,
working in OET.MW(R).
Bangalore '

&. V. Krishnalah.
son of V. Venkataswamny.
aged 35 vears,
working in DET.MW(P),
Banaalore

7. A&. Ramananda.

son of K.B. anjanppa,
ad 39 vears.
ing in DET.MW(PY.

ore .
(l;.
) M.Ry ddgvaprakash :
1 .S. Ramachandra Rao.
{ vears.,
\  in DET.MWIP).
; re

on of K. Laxminaravan Rao.
aged 38 vears,
working in parent division

i//// T.D.E.. Tumkur



10. M. Hussain Santageri.
son of Kasinsab Santhaqeri .
aqed 33 vears
working in DET CCP. Bangalore
parent division BTEE. Bellarwy

11. veena D. Bhat
W/0o D.V. Bhat.
aqed 35 vears,
working in DET Microwave- Maintenance
Bangalore .

~

12. Sampath S..
son of R. Sadavan.
aged 46 vears.
" working in D.E. Microwave,
Bangalore

13, R.R. Naravan,
son of R.K. Ramaswamy Ivenqgar,
aged 39 wvears., .
working in V.F.CXL., BG.
Bangalore

14. K.C. Sannad
son of C.I. Sannad,
aqged 39 vears working in DELD
STSR, BG,
Bangalore

15. L. Srinivasan,
son of G. Laksma Iver,
aged 41 vears, workKing in
DE PCM Inst. BG

16. C.A. Rajd.
son of A. Chinnappa
aged 34 vears,
working in €entral 0/D BG({South)

17. K.$. Shailraju,
son of Subbaiah.
aged 46 vears,
working in DE Rural South,
Bandgalore

18. Kalpana Bhat.
D/o Krishna Bhat
aged 33 vears.,
working in Telephones Kengeri

Ramaswamy .
& years”

llanna . -

Tee———rdqed 46 vears,
working in Central EOB (Maint) Bangalore



L

21. Y.R. Naravana A ,
son of Ramakrishnaiah.
o
gged 41 vears. )
workinq in Office of SDE
{Rural) South. Bangalore

Z22. ﬁ.N. Ashwathnaravan Rao.

' son of K.V. Nagaral Raco,
Qged 35 vears, .
Office of SEE(Rural) South.
?angalore . -

23. §“-Hanumaiah,
son of Sidigabhovi.
aged 42 vears,
éffice of SDE (Rural) South,
Bancalore

24. ?halivan Beerge.
son of Panduranga.,
dged 42 years.
Q/0 SDE (Rural) South,
Bangalore

25. %" Javapalan ,
son of ¥.C. Yenugopal
qged 38 vears,
070 Telephone Exchange.
K.R. Puram. Bangalore
Z6. é.R. Gopinath Rao
ﬁon of Ramachandra Rao
gged 50 vears.,
0.0. RDX Power,
Bangalore

1

27. Sk Raman
son of C.S. Sundaresan.
abed 32 vears, .
O{fice of KRI RLU. Bangalore
28._Sh vinobha

sON of M. Swamikannu

aged 44 vears.

office of KRI RLU Bangalore

M. Gopal

son of Munivan

‘bed 55 vears,

Ffice of EIOB CEN I1.
ngalore

fD“ Munivappa

Qn of Dasappa

aqed 39 vears,

office of UH.F. Installation
Bangalore

!
|
!
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35.

37.

38.

R Rt

T.J.N. Ghanasundarchettv

son of T.J.¥. Nadamuniachettv
aged 43 vears. )

0.0. $.0.E. City Outdoor,
Bangalore

R. Gunalan _
s0f of Rangaswamy
aqed 41 vears,
wof-king in TOM

Madikeri

M. Nanijundaswamy I1

son of M. Muniavappa

aged 42 vears,

working in City EIOB Indoor
Bangalore

Lakshmana

son of Lenkappa

aged 38 vears

working in SDE Rural
fInstallation), Bangalore

D.N. Nagaraj

son -of Nanijundswamy

aged 39. vears,

working in City Outdoor.
Bangalore ’

P. Kalebasanna

aged 39 vears.

working in DET. MW (P},
Hubli BG T.0. Rangalore

S.G. Kurvatti

son of Gahgadharappa .

aqed 37 years, :

working in JAC Office of GMT
Dharwad

K.C. Pradeep Kumar
son of K.S. Chennappa
aged 36 vears,
working in C.T.0. BG
Bangalore

T. Ramachandra

wamsONn of T. Thimmaiah,

—%on of Muniswamy

aged 48 wvears,
working in CTO BG Bangalore

c{:.
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44.

45,

46 .

47 .

C.B. Kohalli. :

son of Basappa G. Kohallil

aged 34 vears, C

T.T.A. 0/0 Director Installation
Sumangala Complex. Lamington Road.
Hubkli

T. Shanmukha Swamyv.
son of T. Basawvaral,
aged 37 vears. T.T.A..

0/0 S.D.E. CMG II Floor

H.P.0O. Compound
Hubli

smt.. T.S. Geeta,

wife of T. Shanmukhaswamy,
aged 36 vears, TITA

0/0 SDE Trunks, Pinto Road,
Hubli '

Smt. S. Seethalakshmi

wife of D.K. Lakshmanan,

aged 35 vears, TTO (0}

0/0 SDE Phones Auto Exchange
HRPDO Compound -
Hubli

Katteppa R. Koppal

son of Ramacharva B. Koppal.

aged 37 vears., Technician (TTAY(OQ)
working in auto Telephone Exchange,

" J.C. Nagar, Hubli

Ramachandrra $. Potdar
son of Shrinivas Potdar.
aged 34 vears, T.T.A.
Telephone Exchange.
Ramebennur

V_R. Pattar.

son of Ramachandra Pattar
aged 37 vears,

Technical Supervisor,
Telephone Exchange,
Rattihalli. Taluk
Hirekerur

S.R. Kulkarni .,

son of Ramachandra Kulkarni
aged 37 vears, ‘
.T./0(0) Telephone Ex.
nebennur

Huvanna
of Kotrappa
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51. Smt. Shashikala K. Badiger
D/o Sri Kalappa Badiger,
aged 35 vears,

Technician ’
Co-axial Maintenance
Telephone Ex. Buldg
Ranebennur '

N

N.M. Maganurmath

son of Mrutvuniava M.
Maganurmath,

aged 35 vears, T.T.6.

-Telephone Ex., Ranebennur

53. G.S. Diggavi.
son of S.7T. .Diggavi.

aged 45 vears, ’
T.T.A. Telephone Ex.., Bvadgil

54. S.L. Sigli.
son of L.B. Sigli.
aged 50 vears, Technical
Supervisor, Telephone Ex.
Bvadgil :

Smt.R.C. Jadar,

/0 Hemanna,

aged 35 vyears,

T.T.A. Telephone Ex..
Hirekerur

in
{n
1]

56. Y¥.M. Navalagatti.
son of Murigeppa Navalagatti
aged 40 vears,
T.7.0.(0), ' :
Telephone Ex., Naragund

57. S.R. Kundapur

- son of Ramachandrabhat

aged 37 vears., T.T.A.(0)
Cross—Bar Telephone Ex.,
Dharwad

. 58. 1.S. .Mathad
: son of Sadashivayvva B. Mathad
aged 38 vears,
T.T.A.(0) Telephone Ex..
‘Kalaghatagi

59. M.G. Kariagi. ',

son of Gurapps S. Kariagl

aged 40 vears, :

NT.A. G.K. RLU Electronic EX.,
oli - ‘

L Nagannavat .

Lot Gadigeppa A. Nagannavar
49 vears,

Carrier Station

ko

% - m‘
#\m%w ® el
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61 . Hunashikatti C.M.. N
son of Maharudrappa
aged 41 vears.
Technical (TTH)
Telephone Exchange:.
Alnavar ’

&z, BUKL. Hamsagar.
son of K.V. Hamasaaqar,
aged 50 vears, e
Technical Supervisor
Microwave Maintenance,
Hubli

6% . 5.N. Badiger
son of N.K. Badigar
agaed 39 vears,
Techn. Gr.II1I.,
0/0 $.0.0. Phones 1,
L.1.C. Bldg.
Lamington Road,
Hublil

4. M.S. Joshi,
‘son of S.V. Joshi
aged 49 vears. TTA Carrier &
Vv.F.T. Station
H.P.O. Compund
Hublil

65. P.S. Kulkarni
son of Shankar Rao
aged 41 vears,
TTA 0/0 SDE Trunks
Hubli

66. M.P. Kalasannavar,

o son of P.T. Kalasannavar
aged 43 vears, :
T.7.48. 0/0c SDE Trunk
Hublil

67. G.G. Patil
son of Gurunath
aged 51 wvears.,
TTA SDE D. Tax APMC Yard
Aamargol ‘ _ _
Hubli : applicants/
complainants

Wi Ranganath,
eneral Manager .
aka Telecommunication
Ulsoor. R

L
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2. Shri J. Ramanuiam. .
Sr. General Manager, . 5
Bangalore Telephones, -
Bangalore

3. Shri Thakkar .
o Chalrman. :
Telecom Commission. : .

Sanchar Bhavan . ' | ‘
N<w Delhl ‘ Respondents:

( Bv addl. Central Government

standina Counsel Shri M.¥Y. Rao)

" O RDER"
SHRI JUSTICE D.P. _HIREMATH.:. YICE CHAIRMAN

Heard the learned counsél' lfor | the
applicants. Respondénts have filed counéér.stating
thaf the_‘benefit' envisﬁged bv this Tnibunal haé
been given to somé\of the applicants buﬁ sohe do
not;get‘the same according to thé'calcul%tions made

by ihe respondents. ﬁpplicants’ counsel states
_that the left out applicants are also Ql)owed to
get th@ beneflt Keeplnq in v1ew the date 1.1. 86 on
which date the Fourth pay Commission s.réport QCame
ﬁeghé— in operation. It is note wdrth? here that
while dlsp031nq of 0A 1162 of' 199; iand- other
connected matters we did not make ;a épécific
direction as to what should be fhe -gqipelines in
fhé-métter of cgicUlationﬁ_of the benef#pﬁ, We only
stated that haQing.given riotional increment for a
,’“‘in peniod, fhe calculatlonq of the Qénefit_-
made. : If the respondents comnntted d'

5 \b < e
» \hccording to the applicants in respect of .

the applicants, there is a freshwcause'of

-
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action which e%ea%g:be agitated by the applicants

.r . . L-YM'%
independent application. We find no eessens ,

<
*7
7 . . .
Bgéﬁ d against the respondents in this Contempt:

N\ %
Accordingly proceedings are dropped.

y _ - =
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(V. RAMAKRISHNAN) ( D.P. HIREMATH )
| .
MEMBER(A) VICE CHAIRMAN
TRUE COPY
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CENTHAL AD:MIN ISTRATIVE TRIBUNAL
' BANGALORE - BENCH

ok
Secand Floor, : ‘

Commercial Complex,
Indiranagar, -
BANGALORE ~ 560 038.

G/)S/qé o~ 'Dated~27JUNE96

| ABPLIGATIN NO. OA 1162 & 1§74 W/éog 94
ﬂ::::==========;”’”“ .
APPDIIANT(S) Sovnadle k& 34 8.

,V/S"

RésPa\iDst /@“%
/ % /W /3 /l/ /w‘

A, 69M Tokes it oc

‘Sub_]ect - Forwardlng ¢f copies of the Orders passed by

Central Admlnistratlve Trlbunal ,Bangalore-38.
—-X=X=X=

A cory of the Order/Stay Order/lnterlm Oader,.

'xi'passediby this ‘Tribunal in the above stated appllcatlo(s)

is-enclosed. for informatisn and further necessary actlon.\
The Order was pronounced--on 2—' 644 4

g e/ N
7Z21' JudiciaY Branches.




SENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH. BANGALORE

. CONTEMPT _PETITION.NO.3/1996 IN_O.A.
NOS.1162 & 1874 T0 1903 AND 1905 T0 13908 OF 1994

FRIDQY THIS THE TWENTY FIRST DAY OF JUNE. 1996
|

SHRI JUSTICE D.P. HIREMATH VICE CHAIRMAMN
SHRI V. RAMAKRISHNAN MEMBER (A}

1. Srinath K.
aged 50 vears.
Sr.. Technical Supervisor,
Do AE E-10 B. RT Nagar.
RL.U Bangalore
2. Lillv Theninival Y.
aged 39 vears.,
Technical Supervisor,
D/o AE E-108 R.T. Nagar,
RLV. Bangqalore

3. Helen Lobo.
acged 33 vears.
Technician. Malleswaram Exchange
Bangalore '

4, H_.f. Bvre Gowdas .

aqed 31 vears,
“Technician., 0/0 AE E-108&8 M al
R.T. Nagar RLU.
Bangalore
|
. &. Raman.
aged 45 vears,
Technician, 0/0 AE E-108 Mal
Mal}eswaram Exchange
Bangalore

6. Shankar, aged 38 vears,

Technician., 0/0 A.E. E~108
‘Malleswaram Exchange.
Bangalore

|

7. Shubangi. aged 39 vears,
Technician, 0/o0 A.E. E_108
MAL Malleswaram Exchanqe
Bdnqalore

8. R. talitha,

aqed 37 vears, ' N
Technician, 0/0 AE E-108 MAL.
Malleswaram Exchange.

34 vears, .
0. 0/0 C.G.MT. Planning ‘
ion, Room No.412. 4th Floor.

bBalore —6 :



10.-

11.

1z.

13.

14.

B B

16.

7.

N. Chandra’ Shekhara
aged 37 years
Technician., 0/0 AE Tech
1+10-I1 (SFCIY |

CHMX Bldg.. B.G.T.D.
Bangalore-1

C.S. Satvanaravana.
aged 39 vears,
Techn1c1an
0/0 DE 8u11d1nq Manning
Amenity Rlock, C
Bangalore

| '
Prasannakumar .
aged 39 vears.
$r. Technical Supervisor.,

0/0 AE. Tech. 010 II (SF.C.I1),

CMX Bldgs.., BGTB
Bangalore -1

G. Richard D’Souza.,
aged 54 years.
Technician,

0/o AE SSX Centrdl 1/D.
CMX Bldgs.

Bangalore - 1

N. Bhanu Prakash.
aqed 37 years,
Tebhnlclan

0/0 AE Jav 1/D T.D.

'Javanaqar Exch.

Banqalore

J Lakchmlnaravana
aqed 41 vears.‘
Technician,

0/0 AE SSX Central I1.D..

CMX Bldgs, Bangalore - 1

Lakshmana. _
aged 34 vears, !

- -Technician. :
- O/o AE Rural RLU Yelahanka.

Yalahanka Exchanqe
Bandkore - 64

G, Umajayanthi,
aged 30 years,
Technician .

"w!/o ‘AE Rural Ydlahanka Rlw

7 yRahdnka Exchange,
Awg\l

J.asimha Murthy,
251 vears, . ‘ _
jician, 0/0 AE Central




<

" 19.

1 -t

|
V.S. Vasanthi.
agqed 32 vears.

Technician.

8/0 AE Rural.
Yalahanka RLU,
Yalahanka Exchanae.
Banaalore - 64

T. Kannan.
aqged 57 vears,

" Technician.

21.

22.

23.

e
D
'

2

26.

i

0/0 AE SSX Central

I/D CMX Bldas.

Bangalore - 1

K. Shvamsundar Rao.

aged 50 vears,

Sr. Technical Supervisor.
0/0 DE Central 0/0 CMX Bldas
BOTD Bangalore

Manoharan S..
aged 43 vears,
Technician., 0/0 AE Central
O{o Sough PABX Bandgalore
M.8. Radhs Krishna,
agqed 50 vears.
Sr. Technical Supervisor.
O/o AE Internal I Malleswazram Exch.
Bandgalore - 55

|
K. Siddappa
aded 42 vears
Technician.
0/0 Malleswaram
Malleswaram Exchange,
Bahgalore - 5%
K. Nanjundaiah.
aged 32 vears,
Tebhnicianx
0/0 AE Internal I,
Malleswaram Exch.
Bangalore

R.V. Santhanam.

aged 42 vears,
Technical Supervisor,
0/0 MAL I/D Internal 1.
Malleswaram Exch. .
Bangalore

A.V. Subramanvam

ged 57 vears.

~hnician.

AE PBX North Citwv,
lore .

nt O. Paul.

41 vears,

ician. O0/0 AE Trunks Exh.II,
com Bldgs. Bangalore



29.

0.

34.

35.

{ By Advocate-ShrilM.B. Nargund.)

Hanumantharawva.

aqged 38 vears.
Technician,

0/0 AE E-108 R.T. Naaar,

RLU, Bangalore

Zarappa

aged 35 vears.
Technician,
0/0 AE E-108
Peenva Exch. ,
Banqalore

'Venkateshalah.
-aged 42 vears,,
Technician. '
0/0 AE E-108,
R.T. Nagar, RLU,
Bangalore

Chenqé‘Reddy,
aged 53 vears,

Sr. Technical Supervisor,
070 West

0/0 AE Central
E.E.T.D. Bangalore

Venkatesha,

aqed Major,
Technlcal Superlvor
0/0 A.E. Central
0/0 South B.G.T.D.
Bangalore

N. Sadanands

aged 37 vears.

Tlechnician 0/0 AE Trunks
Technlcal 11,

Telecom Bldgs, '
Bangalore-1

B. Balakrishna.
aged 37 vears,
Technician 0/0 T.E.
B.C.B. Tele

‘Banqalore

V.

Shri Ranganath, "
Chief General Manager,

Karnataka Telepommun1cat10n
Circle., Ulsoor.

Bangalore

1 J. Ramanuiam,
General Manager.
alore Telephones,
halore

Installation.

ﬁplecants




| '
3. Shri Thakkar.
Chairman.
Telecom Commissioin.
Sanchar Bhavan.
New Delhi Respondents

( By Addl. Central Government
Standing Counsel Shri M.V. Rao)

0RDER
SHRI JUSTICE O.P. HIREMATH _YICE CHAIRMAN

" Heard the = learned counsel 'for the
applicants. Respondents have filed countef stating
thaé the benefit énvisaged by this Tribunal has
been giQen to some of the applicants but some do
not get the same accordlnq to the calculatlonq made

by Fhe respondents. applicants”’ counsel has filed

a rejoinder stating that the left out applicants
areéalso all@wed to get the benefit Keeping in view
the date 1.1.86 on . which date the Fourth Payv
Commission’s report came to be in operation. It is

| _
note worthy here that while disposing of 08 1162 of

1994 and other connected matters, we did not make a

specific direction as to what should be the
guidelines' in the matter of calculations of the

benefit. We only stated that having given notional

~increment for a certain period. the calculations of

thelbenefit shall be made. If the respondents
l a‘mistake according to the applicants in
some of the applicants, there is a fresh
ction which should be aqitated by the‘

in  an independent application. We find
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Bangalore Bench
' Bangalore

-y
P

In gt‘he Central Adin”inistrative Tribﬁnal ' [

No "

T et

| ﬁ# 362‘%/@wmmas;63twm\

i3s3 lAl Lo S vt N

o Apphcmon No.... k\é?lélqt&.d'%( 199 hlc\-m )c“& @ .

S oo ORDER SHEET (Contd.)
“g"f\vk«‘&w}na/%w 86 1 Y 7/1496‘/L%6M Telecom, Rkﬁ&ﬂ-{
Date | Orders of Tribunal ‘

iomce Notes
. | : :
PKS (VC ) /VR(MA)
] BeJe

-

e ' = . Heard both " sides,

. ——

g

. We find
*ﬁ no raasons to extend further
 Ltine,to‘Govo:nuent for compliance
| ofhtﬁe.diréctions'of tho{Tribunq;
iven in 0.A.Nos.1162/94 & 1874 to
1959/94 disposed of on 16.1.95. -
N e notice‘aufficiént time has )
i a1ready been granted and no grounds
| have nouv been made out for further
extension of time. M.A.No.383/95
is hereby rejected, |

The Standing Counsel asks
leave on behalf of the Department
to defer payment of the fimancial
A benefits flouing from our order
ftill the matter is finally resolved,
| ue are not able to decipher what
; i final solution the Department is
|l going to offer. Our order is final
unless it is set aside b} a8 supsrior
] court, Ue see no reason why the
off icials should not get the
benefit of our orders in terms of
||| money. uhatever financial benefits
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E: ) ) a . ; . f
B @ i o | Second Flobr.
E 1 ST T Commercial Complex,
- o | i - ¢~‘ - .. In8ifanagar, -
LN ) f 996 3 'BANGALGRE <560 038.
ln.No 77 to l 3 0 l n- - o
59!&3!.-22 Patda: 30-(0 ﬂ,
‘ A@PLICATICN NO. 1162 gnid-1874 .to' 1994
. [
.APPDJCM‘T(§) The Chief General uanager.xamataka Telecommication
a : Circle Bangalore and others., :
V/s. ' . K ’ ’ ~ :
' RESPANDANTS . s,i.K\,-sF.ina;{h ;_,na_bthers;.; D
[ ) o v . ) '. . | g : .. -
- To. S e B IO
U ' - { ' K4 ._,' ‘

R o 1 | ! M.Vasudeva Rag Additional Central Govt.. ::'-
o .'ZJ; - gg:ndxngsCounsel High Court BLdg.Bangalore-l.

2. SriMB.Nargmd Advocate, _‘ S OO
< !No.799, Third Main Road, S
, T Pourth Block; Rajajinagar.-
. BangaIOte-lo.f,

. t" J B 'A
v j ,’ . . . “ | '
;f,ﬂﬂbject.- Forwardlngotf coples of the Omders passed by :
e Gentral Admlnistratlve Trlbunal Bangalore-ss.
o ) : X=X X

, ' CA copy of the Order/Stay Order/Inteer Onder,.
S passed by thls Trlbunal in the above stated appllcatlo(s)
. .}15 enclosed. for 1nformat10n and further nec

essary actlon.
'.The Order was;pronounced on___ '

N

\ : ' ' Ll
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Date

Offiice Notes

=

Orders of Tribunal -

DPH(VC)/TVR (m)

125-10-1996
i B There are no grounds to
'ravieu the order and if at all the
“respondents,have‘highlighted a rider
. |while implementing this Tribunalls ..
&‘orden that théy willt ake into C
,$ccopnt the decision of- the higher
| Juditial agthority, it is for the
m&geéartment to t ake appropriate action
and not to approach -thie Tribunal
with_an application for: reviau;-
- Hence, ‘this" Revieu Applicatian is
‘dismissedtat the' admission atage
;fitseIP.:m - A '

[ B S
MEMBER(R) - - “ WICE CHATIRMAN

. 'JRUE COPY

Secuo., .

tiwel

Cemral Admm:stranve Tribunat

" Bangalore Bench
Bangalore
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